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Petition(s) for Special Leave to Appeal (Crl.) No. 1284/2001

(From the judgenent and order dated 16/11/2000 in CRLA 993/80
of The H GH COURT OF JUDI CATURE AT ALLAHABAD)

JAI PAL & ORS. Petitioner (s)
VERSUS

STATE OF U. P. Respondent (s)
( Wth Appln(s). for bail )

Date : 31/08/ 2001 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE K T. THOVAS
HON BLE MR JUSTICE S. N VARI AVA

For Petitioner (s) Sushi | Kumar, Adv.
Goodwi | | | ndeevar, Adv.
Pranod Kr. Yadav, Adv.

Kai | ash Chandra Srivast ava, Adv.
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For Respondent (s)

Pranod Swar up, adv.

Par eena Swar up, adv.
Prashant Choudhary, Adv.
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UPON hearing counsel the Court made the follow ng

ORDER
........ L......l.......T.......T.......T.......T.......T.......T.....J
SP2
List this matter for final disposal.
SP1

(N K. Coel) (H K. Bhatia)
Court Master Court Master



